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(c) With the expansion of the programme, Central 
assistance is projected to increase from Rs. 441.38 
crores in 1995-96 to Rs. 1400 crores in 1996-97. 

In keeping with the objectives of the programme, 
State Governments have been requested to provide 
hot cooked meals to primary school children at the 
earllost. 

[Translation] 

Clorure o f  Coal Miner 

'67. SHRI RAMENDRA KUMAR : Wil l  the 
Minister of COAL be pleased to state : 

(a) whether 72 coal mines are lying closed In 
Bihar after the nationalisation of coal mlnes; 

(b) 11 so, the details thereof: 

(c) whether the Union Government have received 
any proposal from the Government o l  Bihar for re- 
opening the closed mines in Bihar; and 

( d )  il so,  the d e c ~ s l o n  taken by the Union 
Government in this regard? 
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THE MINISTER OF WATER RESOURCES (SHRI 
JANESHWAR MISHRA) : (a) Yes, Sir. A national policy 
on water sharing and water management is being 
devised. 

(b) A Statement is enclosed. , 

(c) The draft National Policy guidelines for 
sharing of inter-State river Waters and Irrigation 
Management Policy as finalisod by the National Water 
Board were discussed in the third meeting of National 
Water Resources Council held on 6th February, 1996 
at New Delhi. It was generally suggested that these 
draft policies should be reviewed and modified before 
further consideration and adoption by the National 
Water Resources Council. It is not possible to indicate 
a tlme by which the policy guidelines is likely to be 
announced r lnce discussions on the subject are 
likely lo  be lengthy and time-consuming. 

STATEMENT 

(I) Main features of the draft Nat~onal  Pol~cy 
Guidelines for allocat~on of waters 9f inler- 
State rivers amongst Slates are as under . 

THE MINISTER OF STATE OF THE MINISTRY OF * The rlver basm will be reckoned as a unit 
COAL (SHRIMATI KANTl SINGH) : (a) to (d). In 1992, for inter-Stale water aliocat~on. 
a Joint Inspection Team (JlT) was set up with the 
representatives of Government of Blhar and Coal ' All co-basin States and the Centre would 
India Limited to identify the closed mines in Bihar. be parties to the process of allocal~on 
The JIT identified 10 closed coal mines of Central 
Coalfields Limited and 5 closed coal mlnes of Eastern 
Coalfield8 Limited. The Government of Bihar had 
made a proposal that the Government of lndia should 
permit a lease to the B ~ h a r  State Minera l  
Development Corporatron (BSMDC) to operate these 
mines. 01 these 15 mines, only Jagaldaga satlsfie8 
the conditions of the Coal Mmmg P o k y  laid down 
by the Government of lndia on handlng over coal 
mines to State Governments Consultation is going 
on with the Stale Government regardmg this case 
and no decis~on has been taken by Government. 
Regarding the other 14 mines too, consultation will 
be held with the State Governmenl at the earliest to 
examine the prospect of handing over these miner 
to Blhar Slate Mrneral Development Corporat~on. 

National Policy of Water Managemenl 

'68 SHRI RAM TAHAL CHAUDHARY : 
SHRI KASHl RAM RANA 

W ~ l l  the M ~ n ~ s t e r  of WATER RESOURCES be 
pleased 10 state 

( a )  whether the Government propose lo formulate 
a natlonal pollcy w ~ t h  regard lo water rharlng and 
water management. 

!b) 11 su ihe detalrs tnereot, and 

fc)  the tlme by whlch such policy IS likely to be 
announced' 

' A l loca t~on  to c o n s ~ d e r  the reasonable 
possibility 01 u t i l~sat~on.  

Allocation to be based on the princ~ple 0 1  
equ~table apporllonment 

* States will be free to utilise the~r share ~n 
any way without conf l ict tng w ~ t h  the 
overriding nat~onai Interest 

* Inler-State agreements between all the co. 
b a s ~ n  States are normally to he 
accommodated 

Existing pre-plan uses and approved plan 
uses are lo be protected 

A l l o c a t ~ o n  to consider needs for 
environmental management, navlgat~on ~n 
National waterways and pressing needs 
of non-co-bas~n  state etc as Na l lo r~a l  
interests 

Settmg up monl lor~ng and ~mp lemen l~ng  
mschanlsm lo oversee allocat~ons as maoe 

* Water allocallon normally to be revlevred 
after 40 years 

(Ii) Main features envisaged rn the dralt I r r~ya l~on  
Management Pollcy are as under 

' Water management should aim at 
maxlmls lng a g r ~ c u l t u r s l  production In 
lrrlgated areas 

Lower d ~ s t r l b u l ~ o n  system compr ls lng 
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distributaries and minors be  handed over 
to farmers' orgainsations lor  operation and 
maintenance in a phased manner 

Government's responsibility may be lmi ted 
to upper distr ibution system comprising 
main and branch canals 

Farmers' organisations to be structured In 
t i e rs  a n d  the i r  rep resen ta t i ves  to 
participate in deciding the operation plan 
ot c a n a l  sys tems a long  wi th t h e  
Government agencles 

Wate r  c o u l d  b e  s o l d  In b u l k  at 
c o n c e s s i o n a l  ra tes  t o  the  larrners '  
organ~sations who in turn wlll retall 11 to 
mdlvidual farmers 

Basic structural changes and improvement 
In the Government agencies hke irr igat~on 
departments to make them more Inter- 
d i s c ~ p l l n a r y  a n d  functronal ly  o r ~ e n t e d  
service 

Allowtng the farmers to g low any crop 
wlthln the opeiational plan and ava~labie 
water  w i thou t  m p o s t n g  o n  them a 
particular croppmg pattern 

Supply o f  H i g h  Grade Coa l  t o  Power Plants 

'69 PROF AJlT KUMAF! MENTA Wl'I  !be 
Mlnrster of COAL be  pleased to sta!e 

( a )  whether the Governrne~!  have ! e r ~ d e d  n:.! 12 

supply high grade coal to the m w e r  I'Ian:s 1 "  the 
country 

lb )  I! so. the reasons therefor an3 

~ c )  11s mpac t  on the coal based pswer pla!l!s In 
the counlry7 

THE MINISTER OF STATE OF THE MINISTGY OF 
COAL ;SHRIMATI KANTl  SIKGH) ; a )  No such 
dec~sion has been taken by Gcvernnirnt and pswer 
stations conlinue l o  be supplted the q!ades of coal 
w h ~ c h  lhey have been getltng In the past 

(b)  and (c) Does not arlse In v leu ot (a) abcre 

Kendr iya Vidyalayas 

'70 DR G R SARODE 

SHRl VlRENDRA KUMAR SlNGH 

W ~ l l  t h e  Mrnrs ler  ot H U M A N  RESOUGCE 
DEVELOPMENT be  pleased to stale 

( a )  the number ot new Kendr iya Vtdyalayas 
accorded sanct ion durmg 1993-94,  1994-95 and 
1995.96. State-wise. 

Andhra P!a3es? 

Assan  

61har 

Gujarat 
Y a r y a n ~  

Hlrna;?a; Pradesh 

Jamv,u & haslrrnir 

harn.?!aka 

hera la 

Madhya Pradesh 
. . . . . -. .. --- 

(b)  the tota l  number of Kendr iya Vidyalayas 
opened so far, State-wise, 

(c )  whether several Kendr iya Vidyalayas are 
runnlng In tents, and 

(d) It so, the number thereof and the slops being 
taken for maklng arrangements of building lo r  them 
and to appolnt regular teachers and employees? 

THE MINISTER OF H U M A N  R E S O U R C E  
DEVELOPMENT (SHRI S R BOMMAI) (A)  State- 
wrse year-wtse Kendr~ya Vldyalayas opened during 
the year frcm 1983-94 to 1995-96 
-. -. - -- 
Stale 1493-94 1994-95 1995-96 Total 
- -- -- - - 
Andhra Pradesh 0 1  0 2 0 1 0 4 

Assam 0 1 02 0 3 

Bhar 02 32 0 1 0 5 

S q x a ;  0 2 0 1 03 

Haryana 0 1 0 1 0 2 0 4 
Htrnacha! Pradesh 01 0 1 0 2 

Kafala C 1 0 2 0 3 

Yarnata~a 02 0 1 0 3 

Madha Pradesh 38 0 5 04 1 ? 

Ma-a!ash!ra 3 1 0 1 

f nssa 0 1 03 0 1 05 

4qas!'.a? 5 1 0 3 0 1 05 

T r ; p r 3  0 1 0 1 

Littar Pradesh C. 2 0 3 5 1 06 

West Bengal 0 1 02 03 

Deth~ 0 1 0 1 0 2 

Arunaihal Pradesh - 0 1 0' 

Nagaiand C 2 02 

Tm~lnadu 0 1 0 1 

kSh Island 0 1 0 1 
- , . - ---- 
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;B i  State-wise d ~ s t r ~ b ~ t ~ c n  of Kendr~ya V~dyalayas 

- - 

S Name c f  No ct Kendr~ya V~dyalavas 
No States,lJTs 
.. . . . -- -- . . - . - . , - -. 

? 2 3 
- -- 
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